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U/C Booking
Date Name of . Ward Address of the property Extent of unauthorized construction booked
Owner/occupier | No.
23.11.17 Owner/Occupier 76 C-2/3 R.P. Bagh, Delhi- U/cin the shape of erection of walls & columns at GF ( Revocation of SBP)
06.09.2021 Owner/Builder 76 C-2/3, R.P.Bagh U/Cin the shape of entire Stilt and GF
. In continuation of previous booking file 149 dated 06.08.2021 &further U/c
.02. - .PB :
01.02.2022 Qwner/Builder /8 ©2/3,R 2gh in the shape of entire FF, SF & Third Floor.
Plot No. 3, Khasra No. 574,272/3, Khasra No. . L . ,
.08. . i d p 1 .
28.08.2017| smt Jyoti Chawla 77 43/43, Bhama Shah Marg, Delhi U/cin the shape of excess coverage/deviation against SBP at Stilt floor
Plot No-03 Kh. NO-574,272/3, Khata No-43/43, | U/cin the shape of eccess coverage /deviation againest SBP No-10031262
19.12.17 Smt. Jyoti Chawla 77 8hama Shah Marg, Village Rajpura Chhawni, dt. 8.3.17 at GF and FF, SF (in Continution of Previous booking No-31. dt.
Delhi- 28.7.17
U/C Sealing
d
File No. Date ,ﬂ_mh Property No. U/C No. & Date
php\mmﬁmv-
[{/Seal/Kpz/ . P.No. 3, Bhamashah Marg, Khasra No.
09.08.2018 77 +
2018 Dt 574,272/3, Khata No. 43/43 117/KPZ Dt.22.02.18
14.08.2018
_ C-2/3 R.P. Bagh, Delhi Sealing action initiated under section 345 of DMC Act in process.




/ Date of AN
. rd No. Property N .
Action perty No
29.03.2019 76 C-2/3, R.p. Bagh
——
— ]
06.10.2021 76 C-2/3, Rana Partap Bagh
]
— ]
11.10.2021 76 C-2/3, Rana Partap Bagh
— ]

Demoﬁﬁtﬁ@n Action Tak

en

e |

Action Taken

During course of demolition action at
GF, seven RC columns have been
demolished & reinforcement has

been cut by gas cutter,

Demolished the GF slah and cut the
panel & also cut the reinforcement-

by gas cutter.
Demolished the 05 panels &

reinforcement cut by gas cutter also

demolished the 02 columns. ]
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Prosecutio

Name Of
Owner

Property No.

u/c
No.

Dispacth No. & Date

Dated

Jyoti

37
Chawla

3, Bhamashah
Marg, Kh. No.574,
273/3, Khata
N0.43/43, Delhi

117/C
-77/B-
1/uc/
KPZ/2
018

DC/KPZ/2018/52

28-06-18

Owner/
Occupier

C-2/3, R.P. Bagh

21/C-
78/8-
yuc/
KPz/2
021
dt.
03.08.
2021

DC/KPZ/2021/05

13.10.2021




